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KATHARA WASHERY 

2489. SHRI BASUDEB ACHARlA: Will 
the Minister of COAL be pleased to state: 

(a) the c.apacity ofKathara Washer}' in Cen-
tral Coaltields Limited in producing washed 
"oal and percentage of recoy~!)' and of the 
speciJications in respt?ct to ash percentage 
volatile matter as rer design: 

(h) actual perfonnance in this regard dur-
ing 1992; 

(c) whether there is a sharp deterioration in 
perfonuance during rcc('nl yea .... : 

(d 1 if so. the reasons thef<'for: and 

(e) the steps taken or proposed to be taken 
by the Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI ATIT PANJA): 
(a) and (b): The design parameters and actnal 
performance of Kathara \Vash ... !) of Central 
Coalfidds Limited (CCLl dllring the Far (19'l2-
93) arc as under:-

I)esign Actual 
Para- perforn1-

meters ance 
19<12-9:1 

(i) Yield of clean 50% 45.700 .. 
coal 

(ii) Dean coal ash 15:d).5% 1910·" 

(iii) Volatile matter 28.8% 2720% 

(c) and (d): The perfomJan,,, of the washery 
in terms of yields as well as tht" ash content of 
clean coal has been affected because of decline 
in;supply of raw coal from the linked Kathara 
mine due to drop in pro<im.1ion fOT various 
reasons. The washability characteristics of coals 
being supplied from other sources are different 
from those of the Linked Kathara mines on 
which the washery design ha. been based. As a 
result of this change, the yield of clean coal has 
dropped and the ash content has increased. 

(e) Steps being taken to improve the perfor-
mance of Kathara washery. inter-alia. include: 

(i) ModiJicatlon of the washery as per 
re<OolllmcndaliollS of an E.xport 
Committee. 

(ii) Reorganisation of Kathara mine to 
increase the present level of 
production. 

MEDICAL COLLEGES 

2490. SlIRi J. CIIOKKA RAO: Will Ihe 
Millis">!' uf HEALTH AND FAMILY WEL-
FARE be pleaseJ to slate: 

(a) Thl' number of applications pending 
with tile L:lliOll GO\'crlllllcnt for eSlablishment 
of Medical C ollcges from each Slat,,: and 

(b) the number of applkalions cleared so 
l~u·. State· wise ? 

TilE MINISTER OF HEALTH AND 
rt\MILY WELFARE (SIIRI n. SIIANKARA-
NAND): (a) ulld (D): No application has b",>11 
pre!~n..,d in the fonn of a Scheme ref"rrcJ to in 
Ilw Indian Medical COlln,'il (Amendlllent) Act. 
1993. The form of the Scheme is under linalisa-
lion and all appli""lions "ill haw to be pre-
fern'" ,,,:curdingl). 01l':C the Scheme is 
nUliti,>d. 

HI. ()()1) TRANSITSION SER \'ICES 

1-1<)1 PROF L'MMAREDDYVENKATES-
WARLl' . \Villihe Minister of HEALTH AND 
FAMILY WELFARE !:>t. pleased tu stale: 

(a) "hl'llll'r the GOVCnlllll"nt haw evolwd n 
long-ter1ll sln,h>gy to stan l'ost-gradUUll" degree 
and diplollla course in blood transfusion 
sef\·i~cs: 

(b) if so. Ihe ,jetaih Ih.-reo[: and 

(c) Ihl' tilll" by "hich the"_' courses arc 
likely to be olrered: 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SIIANKARA-
NAND): la) to Ic): The Mt>dical Council of 
India has included Pust-graduate Diploma 
course in Immuno-Haematology and Blood 
Transfusion. in. their regulations on POSI-
graduate medical education. The Council. has. 
ho~er. no proposal 10 introduce a Po~t­

Graduate degree oourse in this speciality. 




